227 5.C. and S.T. Welfare

Comm. Report
[Shri 8. C. Jamir]

in Notification No. G.S.R. 2494
(English wversion) and G.S.R.
2498 (Hindi version) in Gazette
of India dated the 1st November
1969.

[Placed in Library. See No. LT-2215/69].

12.34 hrs.

COMMITTEE ON THE WELFARE OF
SCHEDULED CASTES AND SCHE-
DELUED TRIBES

Fmrst REPORT

SHRI BASUMATARI (Kokrajhar): 1
begto present the First Report of the Com-
mittee on the Welfare of Scheduted Castes
and Scheduled Tribes on the Department of
Social Welfare—Rc-organisation of the
Offices of the Commissioner for Scheduled
Castes and Scheduled Tribes and Director
General, Backward Classes Welfare.
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CENTRAL SILK BOARD (AMEND-
MENT) BILL—conrd.

MR. SPEAKER: The House will now
take up further consideration of the Central
Silk Board (Amendment) Bill. Chowdhary
Ram Sewak will continue his speech.

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
RAM SEWAK): Sir, in my reply last
evening. ...
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